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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)

Monday, 19 March 2018 / 28 Phalgun 1939 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
The Chair greeted the House on the occasion of Vikrami Samvatsar New year.

Ruling of the Chair regarding Notices of Questions:

The Chair ruled that the Hon’ble Members should take note of the fact that the text of the
Notices of Questions should not be excessively lengthy and primarily relate to one department
and one issue. He stated that some Notices of Questions received for reply during the present
session had to be disallowed or edited as the text was lengthy and vague.

The Chair further stated that optimum utilisation of floor time was the priority of the House.
Hence, the Member against whose name the Question has been listed, should ask two
Supplementary Questions and maximum three other Members would be allowed to ask
Supplementary Questions. The Members should not make a speech while asking
Supplementary Questions and the subject matter should be directly related with the original
Question.

Shri Vijender Gupta, Leader of Opposition sought to know about the notice of adjournment
given by him under Rule-55.

The Chair stated that he had already given his Ruling on that issue on 16 March, 2018.
Members of BJP walked out of the House in protest.

Question Hour :

Starred questions No. 01 & 02 were asked and replied.

(2.13 PM) Members of BJP came back in the House.

(2.17 PM) Pandemonium in the House due to exchange of arguments between Shri Om
Prakash Sharma and Shri Rituraj Govind over remarks of Shri Om Prakash Sharma .

The Chair named Shri Om Prakash Sharma, Member of BJP.

As Shri Om Prakash Sharma refused to withdraw voluntarily, the Chair directed the Marshalls
to escort him out.

Shri Somnath Bharti moved the motion that Shri Om Prakash Sharma, Member of BJP be
suspended for remaining part of the session for his unparliamentary and derogatory remarks.
The Motion was put to vote and adopted by voice vote.

Shri Vijender Gupta, Leader of Opposition and Shri Jagdish Pradhan walked out in protest.
Starred Question No. 03 was asked and replied.

(2.44 PM) Ruling of the Chair regarding questions related to Vigilance Department:
Hon’ble Deputy Chief Minister informed that Replies to Starred Questions 04 and 16
pertaining to Vigilance Department could not be answered as, in spite of his written directions,
the officers had informed him that the Legislative Assembly could not ask questions on
‘reserved subjects’. He also alleged that the action of the officers was contempt of all the
legislatures in the country.

Shri Somnath Bharti, Shri Saurabh Bharadwaj, Shri Pankaj Pushkar, Shri Akhilesh Pati
Tripathi and Shri Mohinder Goyal expressed their views on the subject.

The Chair stated that he was referring the issue of non-submission of replies by the Officers to
the Committee of Privileges. He also directed the Chief Secretary to immediately ensure that
the replies were submitted to the House.

Member of BJP came back in the House.

Starred Question No. 05 to 08 were asked and replied.

Shri Gulab Singh stated that he was not satisfied with the reply of starred Question No. 08, as
the Department had denied knowledge of a press interview of Smt. Manisha Saxena alleging
assault of teachers and Principal. He sought to know the details of the interview of the officer
which appeared in ‘Dainik Jagaran’ newspaper of 05 March 2018.

The Chair directed the Hon’ble Deputy Chief Minister to furnish the complete details on 20
March 2018 after the House had taken up Special Mention (Rule 280). He also directed that
Smt. Manisha Saxena, Divisional Commissioner should be present in the Officers Gallery
when the matter is taken up.
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Starred Questions No. 09 and 10 were asked and replied to.

Replies to Starred Questions No. 11 to 20 (except 16) & Un-Starred Questions No. 01 to 44
were placed on the table.

Special Mention(Rule-280):

The following Members raised matters under Rule-280 with the permission of the Chair:

1. Shri Vijender Gupta 5. Shri Akhilesh Pati Tripathi
2.  Shri Mohinder Goyal (Minister of 6. Shri Saurabh Bharadwaj
Health intervened) 7. Shri Girshi Soni (Minister of Food &
3. Shri S.K. Bagga Supply intervened)
4. Shri Jagdish Pradhan 8. Shri Gulab Singh

9. Shri Surender Singh
Papers laid on the Table:
I. Shri Manish Sisodia, Hon’ble Deputy Chief Minister laid copies of the following on the
Table of the House:

I. Copy of the Economic Survey of Delhi for the year 2017-18 (English & Hindi).

II. Copy of Annual Report of Delhi Commission for Protection of Child Right for 2016-17
(English, Hindi, Urdu & Punjabi).

III. Notification No.F.40(06)/FD/Rev-I1I/DSC/2016/Pt. File-1I/DS-V/906 dated 20.8.2017
regarding Annual Report of the Delhi Financial Corporation for the year 2014-15
(English/Hindi version) and Annual Report for the year 2014-15 alongwith Special
Audit Report of Comptroller and Auditor General of India for the year 2014-15 (Hindi,
English, Urdu & Punjabi).

II. Shri Satyendra Jain, Hon’ble Minister laid copies of the Annual Report & Review of

working of Delhi Transport Corporation for the year 2015-16 (English & Hindi) on the
Table of the House on behalf of the Hon’ble Minister of Transport.
Adoption of Reports:
I. Ms. Rakhi Birla moved the following Motion :
“That this House agrees with the Second Report of the Business Advisory Committee
presented to the House on 16 March.2018”.
The Motion was put to vote and adopted by voice-vote.

II. Ms. Rakhi Birla moved the following Motion:
“That this House agrees with the Third Report of the Private Members’ Bills &
Resolutions Committee presented to the House on 16 March 2018”.
The Motion was put to vote and adopted by voice-vote.
The Chair adjourned the House for 30 Minutes for tea-break.
House reassembled.
Hon’ble Speaker in-Chair.
Discussion on Motion of Thanks on Hon’ble Lt. Governor’s Address:
Shri Satyendra Jain, Hon’ble Minister initiated discussion on the following Motion of
Thanks moved by him on 16 March 2018:
“That this House expresses its gratitude to Hon’ble Lt. Governor for his address delivered to
the Assembly on 16 March 2018”.
The following Members participated in the discussion:
Shri Gulab Singh
Shri Rituraj Govind
Smt. Bandana Kumari
Shri Mohinder Goyal (Minister of Health intervened)
Shri Jagdish Pradhan

Nk

The Chair announced that on the recommendations of the General Purposes Committee, it had
been decided to unveil portraits of former Prime Minister Late Shri Lal Bahadur Shastri and
former President of India Late Dr. A.P.J. Abdul Kalam in the Assembly Hall before
15 August, 2018. The House welcomed the decision of the Hon’ble Speaker.

The Chair adjourned the House upto 2.00 PM on Tuesday, 20 March 2018.

C. Velmurugan
Secretary
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